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SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Writ Petition(s)(Civil) No(s). 808/2020

DR. RAVI M. NAIR & ANR. Petitioner(s)
VERSUS
UNION OF INDIA & ANR. Respondent(s)

(FOR ADMISSION and IA No.74246/2020-EXEMPTION FROM FILING
AFFIDAVIT) )

Date : 19-08-2020 This petition was called on for hearing today.

CORAM
HON'BLE THE CHIEF JUSTICE
HON'BLE MR. JUSTICE A.S. BOPANNA
HON'BLE MR. JUSTICE V. RAMASUBRAMANIAN

For Petitioner(s) Mr. J.Sai Deepak, Adv.
Mr. Suvidutt M.S., AOR
Ms. Anu B.,Adv.
Mr. Vibhor Ahlawat,Adv.
Mr. Abhishek Avadani, Adv.
Mr. Yogesh Kumar, Adv.
Mr. Abhijeet Singh, Adv.

For Respondent(s)
UPON hearing the counsel the Court made the following
ORDER
Learned counsel for the petitioners seeks permission to
withdraw the writ petition with liberty to approach the High Court.
The writ petition is dismissed as withdrawn with liberty as

prayed for.

Z+{*JADHU BALA) (INDU KUMARI POKHRIYAL)
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